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PRXSIPENTS ASSENT TO BILLS

i wwteyi Sir, I lay oo the Table 
following three Bills puMd by (hi 
Houses of Parliament during th* 
current M»sicn and assented to by the 
h « H « i riM  i  report y u  bat m dt 
to the Houm on the Srd December, 
>M7:—

(1) Th* Indian Nuntag Council 
(Amendaasnt) Bill, INT.

<J> The Cantonment* (Kxtsn- 
“ •  «* Rent Control Laws) BUI, 
IW7.

<*> n »  umbkb mhgM0h 
(AaMBdHwM) BO» 1MT.

VEGSTABLB OILS AND ANTI- 
OXIDANT

Bhil V. P. Nayar (QdUon): I am 
railing this discussion as a result of 
the unsatisfactory and incomplete 
answers given to me for Starred 
Questions Nos. 755 and 780 of the Srd 
December, 1957 by Shri A. P. Jain, 
Minister of Food and Agriculture, and 
I am doing so to focus the attention at 
the Government and this House on 
three points, namely: (1) the failure of 
the Government of India to undertake 
successful research in producing anti- 
oxidants from indigenous and cheap 
materials; (2) failure of the Govern­
ment of India to take adequate steps 
to ensure that ghee and edible vege­
table oils do not get rancid and there­
by become poisonous; and (S) conti­
nuance of allowing imports of 
materials badly needed by Indian 
industry when such materials can be 
produced on a commercial scale from 
indigenous raw material.

I am glad that you. Sir, occupy the 
Chair now because I have seen how in 
this House several times you have 
fought for the cause of ghee in this 
country.

1 would only submit that the hon. 
Minister who seems to be there t» 
answer me, and I, may be equally 
ignorant of anti-oxidants, and moat of 
the Members also may not understand 
it. So I do not want to enter into the 
realms of chemistry in this discussion, 
and shall try to avoid as many techni­
cal words as passible.

One of my questions was whether 
any anti-oxidant had been produced 
in the Pusa Institute which ensured 
the keeping quality of vegetable alto 
and fate, and the answer was “yes*. I 
could have understood him there, but 
he went on to say:

“Besinowi exti actives obtained 
from one variety of the 
Myristica seeds showed strong 
antioxidant properties, but it 
cannot toe recommended for edible 
oUs becauia ot its hi#> tsattetty as 
indicated by preliminary trials.**
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